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[RAJYA SABHA]

SUPPLEMENTARY DEMANDS FOR GRANTS, 2020-21

MR. CHAIRMAN: The Secretariat may revisit all this procedure and make it very

simple. TISH 91 H ST YE1 81 SoIdRM 91 H B

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE; AND THE MINISTER OF
STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI ANURAG SINGH
THAKUR): Sir, | lay on the Table, a statement (in English and Hindi) showing the
Supplementary Demands for Grants, 2020-21.

MATTERS RAISED WITH PERMISSION

Need to Declare Deur Kothar, Rewa, Madhya Pradesh as National Archaeological
tourist place
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